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I SATErTe=w &t & 3 T IT-LTRT (2) F Tf werw arfersTe grer oAt A e oft sraer sifay

I |

TH ATAGAAT 6 AT AT ATAT A 6 TG AL A A1 FLAH TEHEN % I FATAT | 3T
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

AAT

FGH TST & Marare oot § NH37(7371 Taug-715) & fh.f. 315.315 & .71.403 % forw siq i s
AT HCAAT R rora weanT aiga i st Rewor

[T 67 AT S I et 7 AT TeTe |
wAH e qEAqT qRAFT TR | gR A aeia | g # T aEae i EICER T
HeT (BT THTE) FRI)

L 1] 2 L3 | 4 | 5 I 6 |

[T 1 AT AT |

Tier 7 AT AT uAL |
1 1 AT :rhﬁ i} 0.033 (FFrT) 0.033

2 2 AT Fﬁqﬁ _ 0.2084 (FF7I7 ) 0.2084

3 3 AT ;rhﬁ _ 0.101 @) 0.101

4 4 AT ;ﬁ_"rﬁ _ 0.3374 (FF7 ) 0.3374

5 5 AT ;ﬁ_"rﬁ _ 0.0098 (FFT7 ) 0.0098

6 6 AT ;ﬁ_"rﬁ _ 0.04 (FFT) 0.04

[T =67 AT g AL |

7 1132 st |mfr=rz || 0.0187 ()| 0.0187]

8 1133 st |mfre=r || 0.0401 )| 0.0401|

lo 1134 st lfr=e || 0.008 G| 0.008]

o 135 =R [of=e || 0.2208 e )| 0.2208|

11 38 [ [ || 0.0026 @ )| 0.0026]

12 130 IFsfr [ofmee || 0.02 Goeae)| 0.0

13 1140 |t = || 0.1914 Gwor)|| 0.1914|
14 172 GECARA} ?T_"rﬁ . 0.004 (FFaT ) 0.004
15 173 GECARA} :ﬁ_"rﬁ . 1.6064 (ZFTT) 1.6064

6 |[174 [ty [fr=e. || 0.0361 (e )| 0.0361
17 351 AT ;ﬁ_"rﬂ _ 0.0522 (FF71T ) 0.0522
18 352 TCRTEY LU IET Y 0.0147 (F%aT) 0.0147
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19 353 AT LU IET Y 0.0428 (gFaT) 0.0428
120 1354 [Ty e || 0.0495 (@F0w )| 0.0495
21 356 AT Fﬁ_"rﬁ _ 0.0602 (FF717 ) 0.0602
22 360 AT ?T_"rﬁ _ 0.008 (FF77 ) 0.008
23 390 AT Fﬁ_"rﬁ _ 0.008 (FF7 ) 0.008
24 395 AT ;ﬁ_"rﬁ _ 0.087 (277 ) 0.087
25 410 =R [ofee | 0.0388 (e )| 0.0388|
126 1411 st |mfr=z || 0.0388 ()| 0.0388]
27 1414 st |mfre=z || 0.0348 (& )| 0.0348)
28 1415 |t |mfre=z || 0.0508 (FFw )| 0.0508]
RTier 7 AT &= |
29 101 SECOL ;ﬁ_'rﬁ i 0.593 (FF7 ) 0.593
130 1038 |[Fsft e || 0.0013 (@0 )| 0.0013|
31 [[1044 [t [ || 0.0454 G )| 0.0454]
32 1047 st [ofee | 0.0067 (& )| 0.0067|
133 1048 st |mfr=z || 0.0187 (& )| 0.0187]
134 1116 st [RREfRree 2 || 0.0536 ()| 0.0536]
135 1118 st |mfre=z || 0.0067 (FFw )| 0.0067]
36 |[119 [E=R FRERme2 || 0.0308 EFea )| 0.0308)]
37 120 et FRERme2 || 0.0214 GFea )| 0.0214]
38 159 AT ;ﬁ_"rﬁ _ 0.0402 (FF7) 0.0402
30 |80 st FREfm-2 | 0.0375 @) 0.0375|
140 1181 [T |mfer= || 0.0402 (ZF )| 0.0402|
41 182 AT ;ﬁ_"rﬁ _ 2.8334 (FFT) 2.8334
42 183 [t FRERme2 || 0.0147 GFeae )| 0.0147]
43 |36 [ty FRERmea2 || 0.012 Gweaw )| 0.012)
l44 1238 [EESas |mfFese || 0.0468 &Fom)| 0.0468|
145 1239 |t [FREfRre-2 | 0.0375 GForm )| 0.0375]
l46 246 |t [RREfRE=-2 || 0.004 FF )| 0.004|
47 240 =& FRERme2 || 0.0147 G )| 0.0147]
l48 1441 [T |mfeFe=e || 0.0201 G| 0.0201|
149 442 |t |mf=z || 0.0328 EForw)| 0.0328]
50 443 GECARA} T 0.0228 (F#a7 ) 0.0228
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51 444 IBELl 0.0402 (F%47 ) 0.0402
|52 |l445 |[Fsft ||%F€@ﬁw | 0.0428 ()| 0.0428|
|53 1447 [EESasa e || 0.0482 (@F0m)| 0.0482|
54 |48 [t FRERm 3 | 0.0204 (3w )| 0.0294]
55 455 ey FREfRma | 0.0361 (3w )| 0.0361]
56 456 [t FRERme3 || 0.0161 @Faw | 0.0161]
57 |78 ey FRERme-3 | 0.0602 (&% )| 0.0602]
58 479 Fsfr [ofiwee || 0.0187 @) 0.0187]
5o |48 IFsfr [ofree || 0.0602 (& )| 0.0602]
b0 46 [t lofee || 0.0535 @ )| 0.0535|
61 487 [t o= || 0.0803 G )| 0.0803]
62 1493 [T |mfr=z || 0.0402 (& )| 0.0402)
63 1494 [T [RREfRree-3 || 0.0268 (& )| 0.0268]
l64 1495 |[Fsfr |lmfe=e || 0.0134 &Fom)| 0.0134]
65 |l498 |[Fsfr |mfe=r || 0.004 &Fow)| 0.004|
66 517 |[Fsfr |mfe=e || 0.0174 &Fom)| 0.0174]
67 518 [T |mfre=r || 0.091 )| 0.091|
68 |l520 [Fsft [ofrese || 0.0268 (e )| 0.0268
b9 |523 IFsfr [ofes || 0.0361 (2@ )| 0.0361]
70 [524 [Fsft [ |[ 0.0147 GFm)| 0.0147|
71 25 [EEi [ || 0.0134 G )| 0.0134]
72 |26 Fsfr FREfm-3 | 0.0121 @) 0.0121]
73 527 [t [ofee | 0.008 Geae )| 0.008]
74 528 st [RRERrEe-3 || 0.0121 EFerw)| 0.0121]
175 1529 st |mfr=z || 0.0281 (& )| 0.0281|
76 532 st |mfre=z || 0.008 EFw)| 0.008]
77 1534 st [RREfRre-3 || 0.0294 (& )| 0.0294]
78 1535 [EESasa |mfe=e || 0.0509 &Fow)| 0.0509)
79 |36 [ty [FRERme3 || 0.0228 @Faw | 0.022§)
B0 |37 [Fsf [ofrese || 0.0495 (e )| 0.0495|
81 543 [y [ofes | 0.0695 (e )| 0.0695|
82 1544 |t |mfe=z || 0.1003 EFor )| 0.1003)
83 1545 |[Fsf [RREfrE-2 || 0.0187 (@) 0.0187|
84 564 et o= || 0.0093 e )| 0.0093]
|85 1565 [Ty e || 0.0147 @) 0.0147|
6 |l576 [ [ || 0.0802 G )| 0.0802)
87 |577 IFsfr [ofmese || 0.0508 (e )| 0.0508|
88 580 i AfRrEfor 3 0.016 (ZF7 ) 0.016
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89 626 AT ;”_“rﬁ _ 3.633 (FF7) 3.633
o0 635 ey FRERme 3 | 0.0093 EFaw )| 0.0093]
o1 636 [t FRERm3 | 0.016 Graw)| 0.01§)
92 637 |t [RERre 2 || 0.0227 Gwerm )| 0.0227]
o3 |638 =R e 2 | 0.0307 @ )| 0.0307]
|04 643 |[Fsft [RREfrer 1 || 0.028 (@F0w )| 0.028|
|95 646 |[Fsft [RREfrer 3 || 0.0187 (@) 0.0187|
o6 647 [t FRERmer || 0.0187 G| 0.0187]
o7 648 [t FRERma-3 | 0.0374 GFeaw )| 0.0374]
|08 649 |t |mfre=r || 0.2675 (FFw)| 0.2675)
|99 653 |[Fsfr [FREfrer 2 || 0.0161 @FR)| 0.0161]
100 |54 |[Fsfr [FREfrer 2 || 0.0026 (@F0w )| 0.0026|
101|655 st |mfr=r || 0.0107 & )| 0.0107|
102|657 |t [FREfre-2 || 0.0227 GFerm )| 0.0227]
[103 |60 [t [ofeese || 0.006 (e )| 0.009)
104  |670 | |lmfr=r || 0.0428 G )| 0.0428]
105|672 |[Fsft e || 0.004 (zF0w)| 0.004|
106  |673/673 |[Fsft |wafstrer || 0.0214 (@) 0.0214]
107 |76 =R [FRERm3 || 0.0046 G )| 0.0046|
108 (678 AT ;”_"rﬁ _ 0.0066 (FFT7 ) 0.0066
GIGE
109  |/682 AT frere 0.0046 (FF7) 0.0046
110 |83 |[Fsf e || 0.008 (&) 0.008|
111 |le8s |t |mfFe= || 0.008 (& )| 0.008]
112 |l6s6 [T |mfr=z || 0.0093 (& )| 0.0093
1113 |88 st |mfr=z || 0.0468 ()| 0.0468)|
[114 |89 [ty FRERm= 3 || 0.0307 @Feaw )| 0.0307]
1115|690 |y |mfe=e || 0.0187 &Fom)| 0.0187|
116|691 |y iz || 0.0026 &F)| 0.0026|
117 |[714 |t |mfr=r || 0.0441 G )| 0.0441|
118 |[776 T ;”_"rﬁ _ 0.004 (7 ) 0.004
119 ||905 SRS :”_"rﬁ _ 0.8166 (37 0.8166
[120 |14 IFsfr [ofmese | 0.0536 (3@ )| 0.0536|
121 |16 ey [FREfhme | 0.0053 @ )| 0.0053]
[122 o919 (B [ofmee || 0.3079 G )| 0.3079)
123|920 ot TR 0.0107 (FF77) 0.0107
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AT T qTH: AT SR
124|285 |[Fsft e || 0.0334 &%) 0.0334]
REELRE
125 286 IGEl 3 %r‘a%ﬁ: 0.0655 (%7 ) 0.0655
T,

126  |l287 |ESas e || 0.0896 (&%) 0.0896|
127|289 |[Fsf |mfe=e || 0.0107 &%) 0.0107|
[128 |200 st FRERm-3 | 0.0267 (3% )| 0.0267|
[120 |21 [t et || 0.0387 (e )| 0.0387]
[130 |92 [t FRERma 3 | 0.0321 @Feaw )| 0.0321]
131|312 |[Fsfr [FREfrer 2 || 0.0187 @Fom)| 0.0187|
(132|313 [t FRERm=3 || 0.0802 GFeav )| 0.0802]
(133|314 et FRERme 3 | 0.0535 (&Faw )| 0.0535|
134|315 [ |zt || 0.1364 EFAw)| 0.1364
135|316 [Ty |z sz || 0.2474 (@) 0.2474]
136|317 |[Fsft [RREfrE-2 || 0.1271 (@Fw)| 0.1271]
(137|318 [EER lofe== || 0.0006 & )| 0.0006|
138|320 |t |mfe=e || 0.1271 @Fom)| 0.1271|
139|321 |t [FREfrer 1 || 0.1606 (3% )| 0.1606|
140  |[323 st [RREfRe= 3 || 0.0669 (FFw )| 0.0669)
141|325 st [ 3 || 0.0521 (& )| 0.0521|
142|328 st [ 3 || 0.0521 (& )| 0.0521|
143|329 st [RREfre 3 || 0.0548 ()| 0.0548)|
[124 |38 =R [FRERm3 || 0.0428 GFeaw )| 0.0428|
[1a5 339 [ty FRERmar3 || 0.0548 (Fa | 0.0548
146 |[340 [T I | 0.0749 Gwor )| 0.0749)
1147|341 |t [RfRrEfeer 3 || 0.0334 (& )| 0.0334|
[148 |343 =R [t || 0.0481 Eeaw)| 0.0481]
[1a9  |347 et [Femrae || 0.0046 e )| 0.0046|
1150  |[350 |t [FREfrer 3 || 0.0936 (FF0w )| 0.0936|
[151  |351 Fsfr FRERm3 | 0.0602 G )| 0.0602]
152|352 T gw 0.301 (ZFa¥) 0.301
(153|353 [ty FRERme3 || 0.0642 (EFea | 0.0642)
[154 360 [t FRERme3 || 0.0267 @Fav)| 0.0267]
155  ||361 |[Fsf [RREfrE-3 || 0.0227 @R )| 0.0227|
(156|362 [t FRERma2 | 0.028 GFaw )| 0.028)
(157|364 [t FfRERme-3 || 0.0347 (39w )| 0.0347]
158 |1365 i A2 || 0.0735 R 0.0735
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159 366 ot TR 0.0307 (FF7 ) 0.0307
160  |367 st [Faffrer || 0.0468 (3w )| 0.0468|
[161  |368 [t FfREfRma-3 | 0.0307 (%eae )| 0.0307]
162|370 |EESasa e || 0.0093 (@Faw)| 0.0093|
163|377 [t FRERma-3 | 0.028 GFaw)| 0.028)
[164  |380 [t FRERme2 | 0.0856 (3% )| 0.0856|
[165  |387 [t FRERme-3 | 0.0695 (#ae )| 0.0695|
166 |l404 |t [REfRre-2 || 0.0387 GFer )| 0.0387]
[167 405 =R FREfae-3 || 0.0588 )| 0.0588)|
[168 406 =R [FfefRre-3 | 0.0093 EFea )| 0.0093]
[169 407 [t [Ffefre-3 | 0.0334 (&% )| 0.0334]
170|408 |[Fsfr [FREfrE-2 || 0.0334 (@F0w)| 0.0334]
171 |l409 st |wafrer || 0.0401 (& )| 0.0401|
172 |la10 |t |Faffrer || 0.0347 o) 0.0347|
173 413 |[Fsfr |mfe=e || 0.028 &%) 0.028|
1174 |l413/508 st |mfr=r || 0.0107 )| 0.0107|
175 [414 AT ;”_"rﬁ _ 0.0668 (FF7) 0.0668
176|415 |[Fsft e || 0.0187 (&) 0.0187|
177 |la16 |t |mfeF= || 0.0013 (& )| 0.0013)
178 |l490 [T |mfr=z || 0.1003 & )| 0.1003)
179|508 st |mfr=r || 0.0117 )| 0.0117|
[T 7 AT A At |
180  |[140 st |mfr=r || 0.3234 o) 0.3234|
181 |[141 st |mfr=r || 0.2268 ()| 0.2268)
182 |[144 st |mfr=r || 0.1738 ()| 0.1738)
[183  |[146 [Fsfr [ofrese || 0.3846 (e )| 0.3846)
[184 148 IFsfr [ofes || 0.4208 (e )| 0.4208|
[185  |[152 [t FRERme2 || 0.3209 GFaw )| 0.3209)]
186  ||153 SECOLd] :”_"rﬁ _ 0.0283 (FF7) 0.0283
187|154 AR :”_"rﬁ _ 0.0709 EFa7) 0.0709
[188 157 Freft FREfRme || 0.1162 GFow )| 0.1162]
189  |[158 |t |lF=frer || 0.1261 Gworm)|| 0.1261|
190 |[159 [t [Faffer || 0.0694 (e )| 0.0694]
[191  |[160 =R e || 0.0552 (e )| 0.0552]
192|161 ot Fuiotrer 0.5337 (FF77 ) 0.5337
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193 (162 AT ;ﬁ_"rﬁ _ 0.8493 (FF7 ) 0.8493
194|163 SECOL] ;rhﬁ _ 0.4694 (FFI7) 0.4694
195 164 GECARA} ?T_"rﬁ . 0.1954 (Z#7 ) 0.1954
[196  |[165 Freft e || 0.1002 e )| 0.1002]
[197 166 Freft FRERm2 || 0.2062 G )| 0.2062]
[198  Jl167 [Fsft [ |[ 0.5214 G )| 0.5214]
[199  [[170 [t [ || 0.1949 G )| 0.1949)
[erier 7 A ARep T |
200 |13 [l [of=r || 0.8471 Goaw)| 0.8471]
201 |14 [EER [ || 1.853 @) 1.853]
i
202 |20 AT e 0.202 (FF77 ) 0.202
203 |25 |[Fsfr |mfe=r || 0.0629 (&%) 0.0629)
204 |26 |[Fsfr |mfe=r || 0.0188 (&%) 0.0188)|
205 |27 [Fsh [ofrese || 0.0067 (e )| 0.0067]
06 |7 [ [ofee || 1.6719 Geaw)| 16719
[T 7 T AR |
i
207 |1 AT s 0.0981 (FF7) 0.0981
208 |[140 [T |mfre=r || 0.0267 EFw)| 0.0267]
209 |[141 [T |mfr=r || 0.0133 &) 0.0133)
210 |[142 [T |mfr=z || 0.0803 (& )| 0.0803)
211 |[143 st |mfre=r || 0.0937 (& )| 0.0937]
212 |[144 |t |lmfr= || 0.25243 GForm )| 0.25243|
o H-h
213 176 LA N 0.525 (F%a7 ) 0.525
i
214 178 GECARA} e 0.6918 (F#aY) 0.6918
215 ||239 SECOLd] IEM“ 0.5373 (77 0.5373
216 |246/361 I [t || 0.0267 @ )| 0.0267]
217 |[246/362 |[Fsft |wafrer || 0.0267 (& )| 0.0267]
RTir 7 AT SETET SR T |
18 Jf102 Rt it ][ 0.1088 @G )| 0.1088)]
219 |12 IR [of=r || 0.2068 G )| 0.2068|
20 |13 IFsfr [ofmese || 0.3581 (zea@ )| 0.3581]
i
221 14 AT e 1.2271 (FF7) 1.2271
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222 |15 AT ;ﬁ_"rﬁ _ 1.3739 (FFa7) 1.3739
223 |16 AT ;rhﬁ _ 1.9195 (%) 1.9195
224|117 |t |mfereme || 0.2376 ()| 0.2376
225 |18 AT ?hﬁ _ 0.2084 (FF7I7 ) 0.2084
226 |19 AT Fﬁ_'rﬁ _ 1.6676 (FF77) 1.6676
227 |l20 |t |mfereme || 0.3312 (&) 0.3312]
228 |21 |t |mfeFem || 0.101 )| 0.101|
229 |23 AT :”_“rﬁ V 0.0208 (FF7 ) 0.0208
230 |24 AT ;rhﬁ i} 0.8415 (zF717) 0.8415
231 |25 AT Frhﬁ V 0.247 (FFIT) 0.247
232 |26 AT :rhﬁ i} 0.1644 (FF7 ) 0.1644
233 |27 AT Frhﬁ _ 0.3967 (F#7) 0.3967
234 |28 st [RREReer || 0.0581 (& )| 0.0581|
235 |l29 st |mfre=e || 0.0012 G )| 0.0012)
236 |[31 st |mfr=z || 0.0039 (& )| 0.0039)
237 |48 AT ;ﬁ_"rﬁ _ 0.1119 (FF71T) 0.1119
| Totall| 39.46863|

[®T. H. Kaziranga Bhoomi Rashi Portal File/3A]
g e, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 13th March, 2026

S.0. 1317(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.), maintenance, management, and operation of NH37 (New
NH-715) in the stretch of land from Km. 315.315 to Km. 403 (Office of the District Commissioner, Golaghat) in the
district of GOLAGHAT in the state of ASSAM, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of
section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, Addl District Commissioner,
Golaghat in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub- section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH37 (New NH-715) in the
stretch of land from Km. 315.315 to Km. 403 (Office of the District Commissioner, Golaghat) in the district of
GOLAGHAT in the state of ASSAM

State: ASSAM ||District: GOLAGHAT |
SL No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1 | 2 L3 L 4 | 5 | 6 |
[Taluk: Bokakhat |
|Village: Bagori N.C. |
1 1 Government i;licul ture 0.033 (Hectare ) 0.033
2 2 Government I:;‘icul e 0.2084 (Hectare ) 0.2084
3 3 Government I:;licul e 0.101 (Hectare ) 0.101
4 4 Government i;ﬁcul e 0.3374 (Hectare ) 0.3374
5 5 Government igzcul e 0.0098 (Hectare ) 0.0098
6 6 Government i;licul ture 0.04 (Hectare ) 0.04
|Village: Halwa NC |
7 132 ||Private |lAgriculture || 0.0187 (Hectare )| 0.0187]
B 133 ||Private lAgriculture || 0.0401 (Hectare )| 0.0401|
l9 134 ||Private lAgriculture || 0.008 (Hectare )| 0.008]
10 135 ||Private lAgriculture || 0.2208 (Hectare )| 0.2208]
11 138 ||Private |Agriculture || 0.0026 (Hectare )| 0.0026|
|12 ||139 ||Private ||Agriculture || 0.02 (Hectare )|| 0.02|
IE 140 ||Private |Agriculture || 0.1914 (Hectare )| 0.1914|
14 172 Government i;ﬁcul wre 0.004 (Hectare ) 0.004
15 173 Government Eg‘icul e 1.6064 (Hectare ) 1.6064
16 174 ||Private |Agriculture || 0.0361 (Hectare )| 0.0361]
17 351 Government I:;‘icul e 0.0522 (Hectare ) 0.0522
|18 ||352 ||Govemment ||Agriculture || 0.0147 (Hectare )” 0.0147|
|19 ||353 ||C0mm0n ||Agriculture || 0.0428 (Hectare )” 0.0428|
120 |[354 |[Government  |[Agriculture || 0.0495 (Hectare )| 0.0495|
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21 356 Government iggcume 0.0602 (Hectare ) 0.0602
22 360 Government i;ﬁcuhure 0.008 (Hectare ) 0.008
23 390 Government I:;‘iculmre 0.008 (Hectare ) 0.008
24 395 Government i;licul ture 0.087 (Hectare ) 0.087
25 ll410 ||Private |[Agriculture || 0.0388 (Hectare )|| 0.0388)]
126 lla11 ||Private l[Agriculture || 0.0388 (Hectare )|| 0.0388)|
127 |l414 ||Private llAgriculture || 0.0348 (Hectare )|| 0.0348)|
128 |l415 ||Private |[Agriculture || 0.0508 (Hectare )|| 0.0508|
|Village: Bacha Gaon |
29 101 Government I:;?icul ture 0.593 (Hectare ) 0.593
30 |[1038 ||Private lAgriculture || 0.0013 (Hectare )| 0.0013]
131 |[1044 ||Private llAgriculture || 0.0454 (Hectare )|| 0.0454|
|32 ||1047 ||Private ||Agriculture || 0.0067 (Hectare )|| 0.0067|
133 |[1048 ||Private |Agriculture || 0.0187 (Hectare )| 0.0187]
134 116 ||Private |Residential 2 || 0.0536 (Hectare )|| 0.0536|
|35 ||1 18 ||Private ||Agriculture || 0.0067 (Hectare )|| 0.0067|
136 119 ||Private |[Residential 2 || 0.0308 (Hectare )| 0.0308|
137 120 ||Government  |[Residential2 || 0.0214 (Hectare )| 0.0214|
38 159 Government igzcul e 0.0402 (Hectare ) 0.0402
139 180 ||Private |IResidential 2 || 0.0375 (Hectare )| 0.0375]
|4O ||181 ||Government ||Agriculture || 0.0402 (Hectare )|| 0.0402|
41 182 Government i;iculwre 2.8334 (Hectare ) 2.8334
42 183 ||Private |IResidential-2 || 0.0147 (Hectare )| 0.0147|
43 1236 ||Private |[Residential-2 || 0.012 (Hectare )| 0.012]
|44 ||238 ||G0vernment ||Agriculture || 0.0468 (Hectare )” 0.0468|
l45 11239 |[Private |Residential-2 || 0.0375 (Hectare )|| 0.0375|
l46 |l246 ||Private |Residential-2 || 0.004 (Hectare )| 0.004]
l47 249 ||Private |[Residential-2 || 0.0147 (Hectare )| 0.0147|
|48 ||441 ||G0vernment ||Agriculmre || 0.0201 (Hectare )” 0.0201|
49 |l442 ||Private |[Agriculture || 0.0328 (Hectare )|| 0.0328)]
|50 ||443 ||G0vernment ||Agriculmre || 0.0228 (Hectare )” 0.0228|
51 |l444 ||Private |IResidential-3 || 0.0402 (Hectare )| 0.0402]
|52 |l445 ||Private |[Residential-2 || 0.0428 (Hectare )|| 0.0428)|
|53 ||447 ||G0vernment ||Agriculmre || 0.0482 (Hectare )” 0.0482|
|54 |l448 ||Private |IResidential 3 || 0.0294 (Hectare )| 0.0294]
55 |l455 ||Government  |[Residential || 0.0361 (Hectare )| 0.0361]
56 |l456 ||Private |[Residential-3 || 0.0161 (Hectare )| 0.0161]
57 |l478 |[Government ~ |[Residential-3 || 0.0602 (Hectare )| 0.0602)|
|58 11479 |[Private llAgriculture || 0.0187 (Hectare )|| 0.0187|
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59 |l481 |[Private llAgriculture || 0.0602 (Hectare )|| 0.0602)|
|6O ||486 ||Private ||Agriculture || 0.0535 (Hectare )|| 0.0535|
|61 ||487 ||Private “Agriculture ” 0.0803 (Hectare )|| 0.0803|
|62 ||493 ||Government “Agriculture ” 0.0402 (Hectare )|| 0.0402|
|63 ||494 ||Government ||Residentia1-3 || 0.0268 (Hectare )|| 0.0268|
|64 ||495 ||Private “Agriculture ” 0.0134 (Hectare )|| 0.0134|
|65 ||498 ||Private “Agriculture ” 0.004 (Hectare )|| 0.004|
|66 ||517 ||Private ||Agriculture || 0.0174 (Hectare )|| 0.0174|
|67 ||5 18 ||Government “Agriculture ” 0.091 (Hectare )|| 0.09 1|
l68 520 ||Private l[Agriculture || 0.0268 (Hectare )|| 0.0268|
|69 ||523 ||Private ||Agriculture || 0.0361 (Hectare )|| 0.0361|
170 ||524 ||Private lAgriculture || 0.0147 (Hectare )| 0.0147|
171 |I525 ||Private lAgriculture || 0.0134 (Hectare )|| 0.0134|
[72 ||526 ||Private |Residential-3 || 0.0121 (Hectare )| 0.0121]
73 ||527 ||Private lAgriculture || 0.008 (Hectare )| 0.008|
74 |[528 ||Private |[Residential-3 || 0.0121 (Hectare )|| 0.0121]
75 ||529 ||Private lAgriculture || 0.0281 (Hectare )| 0.0281]
76 ||532 ||Private lAgriculture || 0.008 (Hectare )| 0.008|
177 ||534 ||Private |[Residential-3 || 0.0294 (Hectare )|| 0.0294|
|78 ||535 ||Government ||Agriculture || 0.0509 (Hectare )|| 0.0509|
79 |I536 ||Private ||[Residential-3 || 0.0228 (Hectare )| 0.0228]
180 537 |[Private lAgriculture || 0.0495 (Hectare )|| 0.0495|
|81 ||543 ||Government ||Agriculture || 0.0695 (Hectare )” 0.0695|
82 ||544 ||Private |lAgriculture || 0.1003 (Hectare )| 0.1003]
183 ||545 |[Private |[Residential-2 || 0.0187 (Hectare )|| 0.0187|
84 ||564 ||Private lAgriculture || 0.0093 (Hectare )| 0.0093]
|85 ||565 ||G0vernment ||Agriculture || 0.0147 (Hectare )” 0.0147|
|86 ||576 ||G0vernment ||Agriculture || 0.0802 (Hectare )” 0.0802|
87 577 ||Private lAgriculture || 0.0508 (Hectare )| 0.0508|
88 ||580 ||Private |Residential 3 || 0.016 (Hectare )| 0.016|
89 626 Government fggcul e 3.633 (Hectare ) 3.633
90 |l635 ||Government  |[Residential 3 || 0.0093 (Hectare )| 0.0093]
91 |l636 ||Private |[Residential 3 || 0.016 (Hectare )| 0.016|
92 637 |[Private |Residential 2 || 0.0227 (Hectare )|| 0.0227|
93 |l638 ||Private |[Residential 2 || 0.0307 (Hectare )|| 0.0307|
|94 |l643 ||Private |[Residential 1 || 0.028 (Hectare )| 0.028|
|95 |l646 |[Private |[Residential 3 || 0.0187 (Hectare )|| 0.0187|
96 |l647 ||Private |[Residential || 0.0187 (Hectare )|| 0.0187]
l97 |l648 ||Private |[Residential-3 || 0.0374 (Hectare )| 0.0374|
|98 |l649 |[Private lAgriculture || 0.2675 (Hectare )|| 0.2675|
99 |l653 ||Private |[Residential2 || 0.0161 (Hectare )|| 0.0161]
100 |l654 ||Private |IResidential 2 || 0.0026 (Hectare )| 0.0026|
|101 ||655 ||Private ||Agriculture || 0.0107 (Hectare )|| 0.0107|
102 ll657 |[Private |Residential-2 || 0.0227 (Hectare )|| 0.0227|
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103 660 |lGovernment  |[Agriculture || 0.006 (Hectare )| 0.006]
|104 ||670 ||Government ||Agriculture || 0.0428 (Hectare )|| 0.0428|
[105 |l672 ||Private |Agriculture || 0.004 (Hectare )|| 0.004]
106 |l673/673 ||Private |[Commercial || 0.0214 (Hectare )|| 0.0214]
1107 ll676 ||Private |[Residential 3 || 0.0046 (Hectare )|| 0.0046|
108 678 Government Il\ig?iculture 0.0066 (Hectare ) 0.0066
109 682 Government I:;?iculture 0.0046 (Hectare ) 0.0046
|1 10 ||683 ||Private ||Agriculture || 0.008 (Hectare )” 0.008|
111 ||685 ||Private |[Agriculture || 0.008 (Hectare )|| 0.008|
|1 12 ||686 ||Government ||Agriculture || 0.0093 (Hectare )|| 0.0093|
113 |l688 ||Private lAgriculture || 0.0468 (Hectare )| 0.0468|
114 |l689 ||Private |IResidential 3 || 0.0307 (Hectare )| 0.0307|
115 ll690 ||Private llAgriculture || 0.0187 (Hectare )|| 0.0187|
|1 16 ||691 ||Private ||Agriculture || 0.0026 (Hectare )|| 0.0026|
117 714 ||Private |Agriculture || 0.0441 (Hectare )| 0.0441]
118 776 Government I:;licul e 0.004 (Hectare ) 0.004
119 905 Government I,;];licul e 0.8166 (Hectare ) 0.8166
[120 llo14 ||Private llAgriculture || 0.0536 (Hectare )|| 0.0536|
|121 ||916 ||Government ||Residentia1-3 || 0.0053 (Hectare )” 0.0053|
[122 llo19 ||Government  |[Agriculture || 0.3079 (Hectare )| 0.3079]
[123 920 |[Private llAgriculture || 0.0107 (Hectare )|| 0.0107|
|Village: Goshanibar |
[124 285 ||Private |Agriculture || 0.0334 (Hectare )| 0.0334]
[125 286 |[Private |[Residential 3 || 0.0655 (Hectare )|| 0.0655|
|126 ||287 ||Government ||Agriculture || 0.0896 (Hectare )” 0.0896|
[127 1289 ||Private lAgriculture || 0.0107 (Hectare )| 0.0107|
128 11290 |[Private |[Residential-3 || 0.0267 (Hectare )|| 0.0267|
|129 ||291 ||Private ||C0mmercia1 || 0.0387 (Hectare )” 0.0387|
[130 292 ||Private ||[Residential 3 || 0.0321 (Hectare )| 0.0321]
131 312 ||Private |IResidential 2 || 0.0187 (Hectare )| 0.0187]
132 313 ||Private |[Residential 3 || 0.0802 (Hectare )|| 0.0802]
1133 314 ||Private [Residential 3 || 0.0535 (Hectare )| 0.0535)|
134 315 Government étgfemmen . 0.1364 (Hectare ) 0.1364
135 316 Government E;s;[/izmmen . 0.2474 (Hectare ) 0.2474
136 317 ||Private |[Residential-2 || 0.1271 (Hectare )| 0.1271|
[137 318 |[Private llAgriculture || 0.0006 (Hectare )|| 0.0006|
[138 320 ||Private |Agriculture || 0.1271 (Hectare )| 0.1271
1139 321 ||Private |[Residential 1 || 0.1606 (Hectare )| 0.1606|
[140 323 |[Private |Residential 3 || 0.0669 (Hectare )|| 0.0669)|
l141 325 ||Private |[Residential 3 || 0.0521 (Hectare )| 0.0521]
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[142 328 |[Private |Residential 3 || 0.0521 (Hectare )|| 0.0521]
143 1329 ||Private |[Residential 3 || 0.0548 (Hectare )|| 0.0548)|
144 338 ||Private |[Residential 3 || 0.0428 (Hectare )|| 0.0428|
145 1339 ||Private |[Residential 3 || 0.0548 (Hectare )|| 0.0548|
[146 340 ||Government ~ |[ROADSIDE || 0.0749 (Hectare )| 0.0749)|
[147 341 ||Private |[Residential 3 || 0.0334 (Hectare )|| 0.0334]
|148 ||343 ||Private “Commercial ” 0.0481 (Hectare )|| 0.0481|
149 347 Government || ¥ I-LAGE 0.0046 (Hectare ) 0.0046
[150 1350 ||Private |[Residential 3 || 0.0936 (Hectare )|| 0.0936|
151 1351 ||Private |[Residential 3 || 0.0602 (Hectare )|| 0.0602)|
152 352 Government I:;licul e 0.301 (Hectare ) 0.301
153 1353 ||Private |IResidential-3 || 0.0642 (Hectare )| 0.0642]
[154 1360 ||Private |[Residential-3 || 0.0267 (Hectare )|| 0.0267|
155 361 ||Private |Residential-3 || 0.0227 (Hectare )| 0.0227]
156 362 ||Private |IResidential-2 || 0.028 (Hectare )| 0.028|
[157 |[364 ||Private |[Residential-3 || 0.0347 (Hectare )|| 0.0347|
|158 ||365 ||Private ||Residentia1-2 || 0.0735 (Hectare )|| 0.0735|
159 1366 ||Private lAgriculture || 0.0307 (Hectare )| 0.0307|
[160 367 ||Private |Commercial || 0.0468 (Hectare )|| 0.0468)|
l161 368 ||Private |Residential-3 || 0.0307 (Hectare )| 0.0307|
162 1370 ||Government  ||Agriculture || 0.0093 (Hectare )| 0.0093|
l163 377 ||Private ||[Residential-3 || 0.028 (Hectare )| 0.028]
[164 380 ||Private |Residential-2 || 0.0856 (Hectare )| 0.0856]
165 387 ||Private |IResidential-3 || 0.0695 (Hectare )| 0.0695|
|166 ||404 ||Private ||Residential-2 || 0.0387 (Hectare )|| 0.0387|
[167 |l405 ||Private ||Residential-3 || 0.0588 (Hectare )| 0.0588)]
168 |l406 ||Private |IResidential-3 || 0.0093 (Hectare )| 0.0093|
[169 |l407 ||Private |[Residential-3 || 0.0334 (Hectare )|| 0.0334|
[170 |l408 ||Private |Residential-2 || 0.0334 (Hectare )| 0.0334]
[171 |l409 ||Private ||Commercial || 0.0401 (Hectare )| 0.0401|
|172 ||41 0 ||Private ||C0mmercia1 || 0.0347 (Hectare )|| 0.0347|
|173 ||41 3 ||Private ||Agriculture || 0.028 (Hectare )|| 0.028|
[174 |l413/508 ||Private |lAgriculture || 0.0107 (Hectare )| 0.0107|
175 414 Government I:;‘icul e 0.0668 (Hectare ) 0.0668
[176 415 ||Private |Agriculture || 0.0187 (Hectare )| 0.0187|
[177 |l416 ||Private ||Agriculture || 0.0013 (Hectare )| 0.0013]
178 1490 ||Government  |[Agriculture || 0.1003 (Hectare )| 0.1003]
[179 ||508 ||Private |Agriculture || 0.0117 (Hectare )| 0.0117|
|Village: Borjuri Gaon |
180 140 ||Private |[Agriculture || 0.3234 (Hectare )|| 0.3234]
181 141 ||Private |Agriculture || 0.2268 (Hectare )| 0.2268|
182 144 ||Private |lAgriculture || 0.1738 (Hectare )| 0.1738|
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183 146 |[Private lAgriculture || 0.3846 (Hectare )|| 0.3846)|
184 ||148 ||Private ||Agriculture || 0.4208 (Hectare )| 0.4208|
185 |l152 ||Private |[Residential 2 || 0.3209 (Hectare )|| 0.3209]
186 153 Government iggcume 0.0283 (Hectare ) 0.0283
187 154 Government i;licul ture 0.0709 (Hectare ) 0.0709
188 |l157 ||Private |[Residential 2 || 0.1162 (Hectare )|| 0.1162]
189 ||158 ||Private ||Commercial || 0.1261 (Hectare )| 0.1261]
|19O ||159 ||Private ||C0mmercia1 || 0.0694 (Hectare )” 0.0694|
[191 |l160 ||Private |[Commercial || 0.0552 (Hectare )|| 0.0552]
|192 ||161 ||Private ||C0mmercia1 || 0.5337 (Hectare )|| 0.5337|
193 162 Government || N0 0.8493 (Hectare ) 0.8493
Agriculture
194 163 Government I:;’icul e 0.4694 (Hectare ) 0.4694
195 164 Government I:;licul e 0.1954 (Hectare ) 0.1954
[196 |[165 ||Private ||Commercial || 0.1002 (Hectare )| 0.1002]
1197 166 ||Private |Residential 2 || 0.2062 (Hectare )|| 0.2062)|
198 167 ||Private lAgriculture || 0.5214 (Hectare )| 0.5214]
[199 [170 ||Private lAgriculture || 0.1949 (Hectare )| 0.1949|
|Village: Borjuri Bagisa |
200 13 ||Common lAgriculture || 0.8471 (Hectare )| 0.8471]
201 |14 ||Private |lAgriculture || 1.853 (Hectare )| 1.853]
202 20 Government igzcul e 0.202 (Hectare ) 0.202
203 |25 ||Private lAgriculture || 0.0629 (Hectare )| 0.0629]
1204 |26 ||Private |Agriculture || 0.0188 (Hectare )| 0.0188|
1205 |27 ||Private llAgriculture || 0.0067 (Hectare )|| 0.0067|
1206 7 ||Common lAgriculture 3 || 1.6719 (Hectare )| 1.6719)
|Village: Koroiati |
207 1 Government IZ;CH] e 0.0981 (Hectare ) 0.0981
1208 140 ||Government  |[Agriculture ][ 0.0267 (Hectare )|| 0.0267|
1209 141 ||Government  ||Agriculture || 0.0133 (Hectare )| 0.0133]
210 142 ||Government  |[Agriculture || 0.0803 (Hectare )| 0.0803)|
211 143 ||Private |Agriculture || 0.0937 (Hectare )| 0.0937|
212 144 ||Private ||Agriculture || 0.25243 (Hectare )| 0.25243]
213 176 Government I:;‘icul e 0.525 (Hectare ) 0.525
214 178 Government i;ﬁcul wre 0.6918 (Hectare ) 0.6918
215 239 Government i;‘iwl e 0.5373 (Hectare ) 0.5373
216 |l246/361 ||Private ||Commercial || 0.0267 (Hectare )| 0.0267|
217 2461362 ||Private ||Commercial || 0.0267 (Hectare )| 0.0267|
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|Village: Latabari Bagan Gaon

|218 ||102 ||Private ||C0mmercia1 || 0.1088 (Hectare )|| 0.1088|
219 12 ||Private |[Agriculture || 0.2068 (Hectare )|| 0.2068|
220 13 ||Private l[Agriculture || 0.3581 (Hectare )|| 0.3581]
Non
221 14 Government Agriculture 1.2271 (Hectare ) 1.2271
222 15 Government I/\\I;licul e 1.3739 (Hectare ) 1.3739
Non
223 16 Government Agriculture 1.9195 (Hectare ) 1.9195
224 17 ||Private |Agriculture || 0.2376 (Hectare )| 0.2376
225 18 Government I:;‘icul e 0.2084 (Hectare ) 0.2084
Non
226 19 Government Agriculture 1.6676 (Hectare ) 1.6676
[227 |20 ||Private lAgriculture || 0.3312 (Hectare )| 0.3312)]
228 |21 ||Private lAgriculture || 0.101 (Hectare )| 0.101]
229 23 Government IZ"“. 0.0208 (Hectare ) 0.0208
griculture
230 24 Government I:;’iculmre 0.8415 (Hectare ) 0.8415
231 25 Government I:;licul e 0.247 (Hectare ) 0.247
232 26 Government i;ﬁcul e 0.1644 (Hectare ) 0.1644
233 27 Government Izon. 0.3967 (Hectare ) 0.3967
griculture
|234 ||28 ||Private ”Residential || 0.0581 (Hectare )|| 0.0581 |
235 |29 ||Private |Agriculture || 0.0012 (Hectare )| 0.0012]
1236 31 ||Private llAgriculture || 0.0039 (Hectare )|| 0.0039)|
237 48 Government Izz?icul e 0.1119 (Hectare ) 0.1119
| Total 39.46863|
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